NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 21.07.2017.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali

2. Hon’ble Member(T) Dr. Ashok Kumar Mishra
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IRP is present. He reported that the creditors have agreed in principle to appoint him

as RP a’:rz m)cspt’@ﬂs Will take decision on 15.08.2017. Therefore, the matter is adjourned
to 21.08. 1)1?.

PCS for petitioner is present. He has filed memo requesting the Tribunal to correct the
order dated 28.04.2017 with regard to the date of incorporation.

Registry is directed to put up note along with the order. PCS reported that he has filed
the order copy collected from the Tribunal for making rectification.

List it on 21.08.2017.
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